IR THE.CENTRAL ADMINISTRATIVE TRIBUNAL,. JATIPUR BENCH,

JALPUR

Date of order: 1ﬁ$ ATy

OA No.65/2001

Wahid'Kﬁan g/0 late Shri Hamid Kha, Hcstel Superintendent,
Mjlit&ry School, Dhélpur.

.- Applicant

Versus
1. The véovt.ﬁ of India through . the éecretary/
N | Ministry of Defence, New Delhi.
2. The Chief of Army Staff, Army Headquarters, DHO
‘ ‘PO, New Delhi. |
3. ' The Dy. Chief of Army Staff, DTC. Gen. gf

.Military Trg. (MT15(a) General Staff Branch}
: . {
Army Headguarters, DHO, PO New Delhi,
4. The’Principai, Military'Schoolnyhoipur (Raq)
;; Respondents

oA No.66/2001 .

Naseeruddin s/o Shri "Railuddin Ahmad, Hoéte]_

Superintendent, Military Schoocl, Dholpur.
. Applicént

Versus .

1. ' The Govt. of 1India thfough they Secretary,f
e Ministry of Defence, New Delhi.
2._ The Chief of Army‘Sfaff, Army Headqﬁarters, DHO
PO, New Delhi. | )
3. | The Dy. Chief of Arm? Staff, DfC. Gen. of"

Military Trg. (MT15(a) General Staff Branch,

Army Headguarters, DHO PO, New Delhi.

“ 4. The Principal, Military~Sbhool,;Dhoipur (Raj)

-« Respondents

'y



.

s e e

4. The Principal, Military Schooly, Dholpur (Eéj)?’

R.S.Katarya &/0 late Shri Sube Singﬁ KatarYa/_'ﬁgftel?ii
Superinféndent/“Miiitary“SChObl7mDh6lpﬁru ‘ : S
| .. Applicaqt
Versus .
.

1. o . The " Ggyt, of Indiavithrough the  Secfétar§,;;
| Ministry of Defence).New Delhi.
2; - " . The Chief of Army‘Staff,.Army'Hégéqﬁartéfsé'DHé; '
| PO, New Delhi. ‘ e :
3. ' The Dy. Chief of ~Army.'Staff, DTC. Gen. of
| Military— Trg. (MTlS(A) Génefal Staff ABrénch,‘ 

Army Headguarters, DHO PO, New Delhi°

[P

s Respondents’

; . ! "_:(;"
. B - ;/" . .
OA No.64/2001 , _ /
D.V.S8.Tvagi s/0 lafe shri Praveen Sﬁngh Tyagi, Eostel 
Superinteﬁdent( Military School, Dhoiﬁuf° -;
. Applicant_" "“i“

Versus /

1. - The = Govt. of fIndia/ﬂthrough_ the Secréfary,fg
ﬁinisﬁry_éf Defenée,lﬁew Delhi.. . | .
2.; 4 " The Chief of Army Steff, Army Heaéqua?ters;_DHé -
o PO, New Delhi. | ;
3. . The Dy. Chief of Army- Staff, bTCo,ﬁGen;: bf; 
Militéry Trg. (MT15(a) General étéff Bpahch,
Army Headquarters, DHO PO, New Deli}iﬁ° | |
"4 o ThexPrincjpal, Miiitary School, Dﬂélpuf kRéj:):)
| | .¢~Ré%pondent$>“:
Mr.,Nafendra Mohah Sharma'— counsellfor.thé ééﬁlicanfé.t
Mr. Hemant Gupta}'proxy counsel to Mr. M;R;fiq, cqunéelﬂ{}
for the reébondents | iwn | %



o
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w.e.f. 1.1.98, The pre-revised pay sdale of the applicant

-duties of Hoctel Super:ntendents of Mllltary 1s round theg;

o .
. \ J N AN S
AR N . T

s

CORAM: | _' ' I IR

Hon'ble Mr. S.K.Agarwal, Member (Jqdicial)

Hon'ble Mr. H.O.Gupta, Member'(AdministratiVe);

Per Hon'ble Mr. H.O.Gupta, Member (Admihistfative)

The applicont in, OA No.65/2001 is aggrieved of
improper Qrant of pay =scale ahd‘has prayed fot appropriato"
directions. to the respondents to reconsidepkthe caoe éndt
grant him’tho pay scale of Re. 6500f10500 iﬁsteao_of‘Rs.
4500—?000 Q.e,f. 1.1.96 alongwith arrears'anoéinteréot,,oﬁ” )

various grounds stated- -in the O0A.

\
1

2. ' The case of the applicant as made cut, in

brief, is that:-. ) ' /

2.1 He was appointed 88 HOQLel Superlntendent in . 1
S Chirv { oL

Military Hoqte], Dholpur on his promOLlon from Accountant

was Rs. 1600-2660. He has.been given a péy ocale of Rs.

4500~7000 although the 'standard!}oonversion. of tho' pay'
scale . of Rs,«‘l6004—.2660 is ngaooo-soo‘o, as may be seéh

froﬁ ready‘reckonet Ann.Al. There is'no feason'as:toZWhy

the " standard pay .scale wes not granted to the.opplioant.

Further, similarly situated Hostel Soperintondents have

been fixed 1n the pay scale of Rs,'6500—lQ500 whereas he

has been fixed in the pay scale of Rs. 4500-7000.

2,2 there are 5 Milivary Schools in India situated

at Belgaum, Bangalore, Chail, Ajﬁer and th]bur with 4

Hostel Superintendents authorised to each 5school The

clock, but their pay scale has been leed at very. low'

grade. Tney do not have any promotlon avenue. A teacher of



i

: 4 o =

the Military. School can be promoted'to.Claas !B*.and'C}assi_,

~'A' but the 'Hostel Superintendent will retire onathe~samef

grade. The qualifiation and resoonsibilities, of Hoatel“1

Superintendent of Military 'School are almoat1 similar :th_-'

that of the Delhi 'College of Engineering, Department' o%'

Training and Technica1:~ Education. ' The  Hostel

Superintendent of Delhi College has been flxed in the pay

scale “BF Re.776500-10500™ wheteas' the appllcant has been

fixed in the scale of Rs. 4500-7000 which is a. clearf!

discrimination. The Recrgitment' Rules anditdutiesi may be

seen from Ann.aAZ2.

2.3 The Assistant Masters and Librarians of the
Miijtary=School have always been treated as junior touthe_.

Hostel Superintendents. Now the applicant:hasAbeen fixeaﬁ

F )

in the pay scale of much lower thsn. that of _Assistan&f

- Mastzrs end  Librariani

2}

‘Librarian are much "less  onerous 'Ehan that of Hostel

Superintendent in Mllltary Schocl. Therefore, there 1@ nof

' I

reagson for oiv1ng a pay =cale of Rs. 5500 9000 to the
Asstt. Mester/Librarians and Re,/4500—7000 to the,Hostet
Superintendents. Replacement of/pre—revised'pay ecale-of

Rs. 1400—2300 to the new scale of Rs. 4500 7000 does not

=

exist in any Department of Mlnlstry of Defence as’ well as

in other departments of the Central Govt°

3. The respondents have ' 'cohtested this~

application. Brleflv stated they have eubmltted that

3.1 . The earlier pay scale of the applncant i. eoaRt;

14002300 has been rightly revised to Rs.'4500—7000 The

nature of duties and gualification for app01ntment as, also

the mode of rectu1tment for the poat of Asatt Master and

Librarians are gquite different 'than that of- a Hostel

¢
i

. Duties of fAsstt. Master and




&

7

place the Hostel Superintendents holding the pre-revised

tc 5 :
Superintendent. 'Sjmilérly,‘ . the - poét“f'of o Hdéteff7>
Superintendént in DelEiZCollege of Engineering/ Department .
of Traiﬁing and Téchnical Educatién has gét cnerous éndv

heavy duties as compared to the Hostel Superintendent of

'Military Schools.

3.2 © The Pay Commission has taken intp aécﬁunt all.
the data and material and has also evaluted the working
coﬁditionsf nature of duties, mode  of :recruitment,"
qualification, éxperienéel gtca‘ for the poét of Hostel
Sﬁperintendent vis-a-vig other poste. It . wes on
consiéeration of the-éntire ihformation, the Pay Comﬁision
has prescribed the pay scale of Rs. 4500—TOOO for the post

of Hostel Superintendent of the Military Schools.

1

!

4, No rejoinder has been filed b¥ the'applicant.
5. . Heard the -learned counsel for the parties and

perused the record. ;
5.1 it appear from para 4.9 of the application that
the applicant waémgréhtéd“the'pé?”é@ale of '‘Re. 1400~2300 .

based on 4th CPC recommendations’ and not Rs. 16QO~266O as
. | i i

averred in para 4.2 of the application, which ‘the

reépg@dents for the wunexplained reasons, have also not
denied. The standard ccnversion of’the pay:écalés of Rs. .
1400--2300 and Rs. 1600—2660 as pef"tﬂe recommendations 5f
the 5th CPC are Rs. 4500-7000 and Rs. 5000-8000
respectively.lIf the épplicant wag holding the pre-revised
scale of Rs. 1600-2660, he would be entitled,forvplacementJ

in the scale of Rs. 5000-8000 w.e.f. 1.1.96.

‘v5.2' With regard to the prayer'of.the applicant to



‘. . Lo L
. .

pay scale of Rs. 1400-2300 to the revz:ed pay qcale of ‘Rs o L
6500»10500, we are of .the view that daturmination of a pay
écaie for a particular post is. a subject matter. of‘the'

expert ‘bodies: like the Pay Commigion —and the final - -

¥

.decision is taken by the Govt.. keeping in view a number

cf relevarnt factors including nature of duties and

¢

respensibilities, the recruitment i rules, ,,Lthe
.gualifications, the. quality of_ work, effic1ency de31red/‘

eperience reqguired etc. Unless a discrimination.WiLh th°
similarly placed is shown, the Tribunal does not 1nterrere

in these matters.
5.3 . In this particular . case, the ~applicant is’

seeking parity.with Teachersfadd~Librariéhs of*thé“same
B ] N - ) \ . -
School . ApparenLly, the duties -and é ponSJbility of a

\

" Hostel Lporintendeﬁt cannot be compared Wlth that of th

[

>
e

Asztt. M and the Librarian. The applicant has -also.

(D

2t

[2Y]
[£4]

:

' . not been able to establish discriminatlon w1th the Hostel
Superintendents of  Delhi College of  Engineering,

Department‘of‘ITaining and Technical Educaiton, who were

‘

granted thh r pay scals. No authentlc detailed data has

3
i

béén olaced by the applicanL Lo precve hiﬁ p01nt._0nly a

statement -is filed containing qualnficatibns and dutie%ﬁ]

s
y . s

There¢ 1s nothing on record velating to the mode of-
recruitment, the number of students in the hostel, their

pay scale as per recommendations of the 4£h'CPC<etc;, The

1

on hag ‘considered the case of the\applicant_

[N

Pay Commiss
d

,.,_
B
Qo

sed on the recommendation of the 5th Pay Commission,,:
the Government accepted the recommendations and granted

- 1

-the =stancderd conversion of the pay scale Rs. 1400-2300 to

e

the applicant.

5.4 The respondentg in support of their contention




Union of India and Anr.

have elasn relied con the cases o

v. P.V. dariharan, 1997 (2) SLR 232 and Garhwva Jal

Sansthav Karawchari Union endé 2Anr. v. Sta

Pradesh oand Or

.. 1927 {2) sILr 500.

03]

P

6. In view of above diecussions, we do not f£ind

any wmerit in this O and accordingly it. ie dismisced

A7 ]

without ary onder as to costs

7. Since the applicants in OA No.66/2001, ©63/2001

and 64,/7001 are also seeking same re

]

ief on similar

cgrounds wnich were taken up ealon

with OA No. 65/2001 with

o

the con-ent of parties, thses OAg are ealso dismissed

thout svy ovder as to costs. '

s

(H.0.GUPTA) | | /" (S.K.AGARWAL),
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